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Pay and  Allowances of  Showroom 
Employees of National Textile Corpo

ration

7344. SHHI H. N. NANE GOW A: 

SHRI K. LAKKAPPA:

Will the Minister of COMMERCE be 
pleased to state:

(a) whether it is a fact that dhow- 
toom employees of National Textile r

Corporation  are  the worst paid of 
all public sector employees and if so, 
reasons for this discrimination;

(b) whether it is also a fact that no 
allowances such as medical allowance, 
HRA, CCA, A etc. is paid to them 
and if so, reasons therefor;

(c) what steps Government propose 
to improve their wages and  other 
allowances; and.

(d) whether Government had  also 
issued a notification fixing minimum 
wages for them  and if so, whether 
that notification has been implement
ed and if not, reasons therefor

THE MINISTER OF  COMMERCE 
AN STEEL AN  MINES  (SHRI 
PRANAB MUKHEREE): (a) to (d). 
The terms and conditions of service, 
including emoluments of the show
room employees of NTC are governed 
by the Rules and procedures followed 
for similar establishments under the 
respective Shops and  Establishments 
Acts and Rules  and the  Minimum 
Wages Acts and Rules of concerned 
States in whose jurisdiction of which 
the showroom is situated. The wages 
of NTC showroom employees are ge
nerally more than the minimum wages 
prescribed under these Acts.

Pelletisation plant at Mangalore

7345.   SHRl M. V. CHAN RASHE- 

KHARA MURTHY;

SHRI B. V. ESAI:

Will the Minister of STEEL AN 
MINES be pleased to state:

(a) whether  India has received  a 
number of proposals for the foreign 
collaboration  for  setting  up  the 
Rs. 100 crore  pelletisation  plant at 
Mangalore;

(b) if so, whether foreign countries 
have approached to the Union Gov
ernment for their collaboration in the 
project; and

Cc) what  are th countries  who 
have been  approached or who have




